12.08 hrs.
Title: Need to send Central Team to the flood affected areas of Bihar.
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IuTeaE HeEled: gt ara A1 st Please speak one-by-one. If all of you stand up together, who will know what
is going on?

...(Interruptions)
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SHRI AMAR ROY PRADHAN (COOCHBEHAR): It is not the question of Bihar alone; besides Bihar, it concerns
North Bengal and Assam also.

MR. DEPUTY-SPEAKER: Please speak one-by-one.

...(Interruptions)
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MR. DEPUTY-SPEAKER: What is this? Please speak one-by-one. Otherwise nobody will understand.

...(Interruptions)

MR. DEPUTY-SPEAKER: There is no 'Zero Hour' today. Will you please resume your seats?



...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Deputy-Speaker, Sir, we demand, from the Opposition, that the
Deputy Prime Minister must come and respond to these questions. ...(Interruptions) He did not respond to any

questions raised by the Opposition. ...(Interruptions) All the moot questions raised by the Opposition have not been
responded to by the Deputy Prime Minister....(Interruptions)

MR. DEPUTY-SPEAKER: What is going on? As per the decision of the Business Advisory Committee, today there
is no 'Zero Hour', no Lunch Hour. Now the discussion under Rule 193 has to start.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Mr. Deputy-Speaker, Sir, When Babu Jagjivan Ram ji had failed to respond to
the queries during the war with Pakistan, he came back and again responded. The Deputy Prime Minister has also
failed to respond to the questions raised by the hon. Members.&€| (Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Mr. Deputy-Speaker, Sir, till today the names of those 60 victims at Godhra, to
whom we have paid our homage, have not been released. ...(Interruptions) We raised the point of the total

amount of the hon. Prime Minister's package which had been spent and in what direction. ...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Sir, we asked for the total number of persons now staying in the relief camps
and the number of people reported to be missing in respective parts of Gujarat. ...(/nterruptions)

MR. DEPUTY-SPEAKER: Please take your seats.

...(Interruptions)

MR. DEPUTY-SPEAKER: | will allow you. | will give you the floor.



...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, all these questions have been asked. They should be replied.
...(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): Sir, | raised some very important questions which have not been
answered. ...(Interruptions)

MR. DEPUTY-SPEAKER: | will give you the floor. Let us hear hon. Member Shri Priya Ranjan Dasmunsi.

...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Sir, | do not want to take the time of the House because we have a very
important discussion to be taken up. My notice to the hon. Speaker contains very important questions.
...(Interruptions) Sir, the very important points raised by the hon. Members of the Opposition have not been replied
by the hon. Deputy Prime Minister. ...(Interruptions)

st weer foe @ Syene Sff, S St dvem amea §18€] (aum)
SHRI PRIYA RANJAN DASMUNSI : Sir, | demand a reply to the points raised by me. ...(Interruptions)
MR. DEPUTY-SPEAKER: Let there be some order. | am here to control the House.

...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Sir, if not today the hon. Deputy Prime Minister should come tomorrow or on

Monday and respond to the queries raised by the Members in a befitting manner. He cannot simply browbeat the
Opposition in this fashion. ...(Interruptions)

MR. DEPUTY-SPEAKER: Hon. Minister Shri Swami, do you want to speak on this?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI I.D. SWAMI): Sir, should | speak on
Bihar issue? ...(Interruptions)

=t gy (8T A R IS HE Aeaqut ward ) 9 HeAl 918 ® sa€) (aur)
SHRI PRIYA RANJAN DASMUNSI : Sir, | seek your protection on this issue....(Interruptions)
MR. DEPUTY-SPEAKER: Shri Priya Ranjan Dasmunsi, the hon. Minister wants to respond on the Bihar issue.



SHRI PRIYA RANJAN DASMUNSI : No, Sir, this is important. We must know the facts. ...(Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, the hon. Speaker has permitted this discussion under Rule 193
and allowed discussion not only on relief and rehabilitation but on all other issues. So many important issues were
raised by the hon. Members. ...(/nterruptions) The BJP and the Shiv Sena were totally isolated. ...(Interruptions)
The points raised by the Members of the Opposition have not been responded. Therefore, it is essential that they
should be replied to. ...(Interruptions) The House should not be treated in this fashion and there should be a proper

reply to the debate. ...(Interruptions)

MR. DEPUTY-SPEAKER: Hon. Members, you have already had a discussion on this subject under Rule 193. If you
are not satisfied with the reply, you have some other form to raise the discussion.

...(Interruptions)

MR. DEPUTY-SPEAKER: You bring it in some other form and discuss. Who is preventing you? Nobody will
reprimand you.

...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : He cannot simply bypassag€, ...(Interruptions) He has insulted the
House....(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : He has got to come to the House and answer all these questions.
...(Interruptions)

MR. DEPUTY-SPEAKER: Hon. Members, we have decided in the Business Advisory Committee that today, there
will neither be Lunch Hour nor the "Zero Hour' and straightway, we will be going to discuss under Rule 193 the
situation prevailing in the country as far as drought is concerned.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : We do not demand anything extraordinary. ...(Interruptions) We only demand
the Government to respond to these questions. ...(Inferruptions)

MR. DEPUTY-SPEAKER: Shri Dasmunsi, you had discussion. If you are not satisfied, you have every right to take
it up again.

...(Interruptions)



SHRI PRIYA RANJAN DASMUNSI : He may be Deputy Prime Minister. He is not de facto Prime Minister. He is a
Deputy Prime Minister. ...(Interruptions)
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12.17_hrs.

(At this stage, Dr. Raghuvansh Prasad Singh came and stood near the Table.)

...(Interruptions)

12.17 1/4hrs.

(At this stage, Dr. Raghuvansh Prasad Singh went back to his seat.)
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SHRI PRIYA RANJAN DASMUNSI : Sir, we request through you that if not today, tomorrow or on Monday, the
Deputy Prime Minister may kindly come to the House and respond to these 14 questions raised by the
distinguished leaders of the Opposition and satisfy the House. That is only what we demand. He must also take into
account the pitiable conditions of the relief camps. He is not de facto Prime Minister. He is only the Deputy Prime
Minister. ...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Dasmunsi, there was a discussion under Rule 193 and the reply was there from the
hon. Minister. That was already over. If you are not satisfied with the reply, you have every right to take it up in a
different form. | cannot take up this matter again and again.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, if these 14 questions are not responded to, we are not going to discuss
drought situation in the country. ...(Interruptions) We cannot co-operate with the Government in other business.
These questions must be answered by the BJP Government. ...(Interruptions) We cannot keep quiet.
...(Interruptions)

MR. DEPUTY-SPEAKER: Please resume your seats.



...(Interruptions)

MR. DEPUTY-SPEAKER: Dr. Raghuvansh Prasad Singh, please go to your place.

...(Interruptions)
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SHRI SOMNATH CHATTERJEE : Today, it is a very important debate on drought. Let us discuss it. We shall raise
it again tomorrow and again and again, thereafter. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : After today's discussion on drought, we will take it up again tomorrow. If
tomorrow, the Government does not come forward, we will take it up again on Monday and till these questions are
answered, we cannot keep quiet. ...(Interruptions)

MR. DEPUTY-SPEAKER: Okay, you can take it up tomorrow.

Now, Shri Ajay Singh Chautala will speak.

...(Interruptions)

MR. DEPUTY-SPEAKER: Do you want to reply?

...(Interruptions)

MR. DEPUTY-SPEAKER: Please resume your seat. The Minister is responding. You have already taken up the
matter.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Yadav, you have taken up the matter in the morning, and the Minister is now
responding.

SHRI K.P. SINGH DEO (DHENKANALY): Sir, there is another serious matter which | would like to raise.&€| (zraam)
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SHRI PRIYA RANJAN DASMUNSI : Qur notice still stands and we will continue to raise it till the hon. Home Minister
gives comes and answers us.

MR. DEPUTY-SPEAKER: Please take it up tomorrow.

...(Interruptions)

SHRI K.P. SINGH DEO (DHENKANAL): Will | get a chance tomorrow? It is a very serious matter. NALCO is being
sold. | will take it up tomorrow.

MR. DEPUTY-SPEAKER: Yes.

...(Interruptions)



